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Contempt Petition No. 3/ALD/2017

Parties are represented by their respective counsels. Pleadings are

almost complete.

The case is fixed for the pre final hearing.

The matter to be listed on 19" February, 201

Date: 24/01/2018 H.P. Chatu¥vedi, >~
Member(Judicial)
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Jyori
(Stenographer)



